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SUPREME COURT OF I NDI A
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Vi shwa Nat h ... Appel | ant (s)
Vs.

Gurdial Singh Jaswal & Os. ... Respondent (s)

[Wth office report]

Dat e: 28/ 02/ 2002 This matter(s) was called on for hearing today.

CORAM
HON BLE MR JUSTI CE SYED SHAH MOHAMVED QUADRI
HON BLE MR. JUSTI CE DORAI SWAMY RAJU

For the appellant(s) : M.Prem Mal hotra, Adv.

(Not present)

For the respondent(s) : Ms BR Kapur, Sunit K. Khatri, Advs.
M. Ani s Ahrmad Khan, Adv.

UPON hearing counsel the Court nmade the foll ow ng

ORDER
. SP2
..... L....l....T.......T.......T. ... T o 0 T T LU JUR
It is represented that the |earned counsel for the
appel I ant has suddenly taken ill. List on Tuesday (5.3.2002).
. SP1
[ Naresh Kumar ] [ Kanwal Si ngh]

Court Master Court Master



